WRATU. KUMAR.... sonvasusiee

service and presently working as ..

years, belonging to ...

: \'gar_...:_?:..g.‘g:.z..
rfwife of M[I}H.ﬁs

give herein below the details of the assets (immovable, mwable, bank balance, ﬁtc.] of

galN—,

myself, my spouse and dependants*:

Paolicies, efc

ﬂ\q}?’(B {Assets in joint name indicating the extent of joint ownership will also have to be
NI\ given) : :

§r. | Description T Sair Spouse | Dependant-1 | Dependsnt-2 | Dependant-3

Ho. 2 N -} ame __MNama Na

{1y | Cash QEL I KH DEVARNGHV

o ELF |kynpgrt | KUMART LIV M AR

(i} | Deposits in ;
Banks, Finariclal
Institutions And | - [
Non-Banking 0% L N T
- Financial 9 © s ° , Nil/ N‘j: :
Companies

“(iil) | Bonds, : B
Debentures and T i L b
Shares In b3
companies NfL’ h/” NT/ N +

{iv) | Other financial e
institutions,
NSS, Postal
Savings, LIC NIL N ";P N :C L . N I L

(V)

Motor Vehicles :

(detalls of

make, elc. )

NTL-

NTIL

NiL &

NF i

| (wh)

Jewellery (give
details of
weight and

i vatug)

NTL

N T4

NTE

N I L

{vii)

Other assets,
such as values
of claims /

. inkerests

NIL

N

NTL

NzLL

Y s

Note:

Exchange in respect of listed companies and as

Value of Bonds / shares / Debentures as per the latest market value in Stock

companies should be given.

* Dependant here means @ person substantia

armpioyee,

per books In the case of non listed

lly dependent on the income of the

Ry JHR

H RAM
i TLOVE RN MEMT
OFELC.E..ATTENDENT. (FoEHT




aiso have to be indicated]

[Note. Prnpettles in jnlnt uwnershlp indlcatmg the extent of joint ownership will

Br.
_HNo.

Description Seif

Spouse | Dependant-1

(i)

]

Agricultural Land

- Location{s)}

= Survey number(s)
- Extent {Total EﬁLF
measurement)
~-Current market value

!..-m_;m._,%é_ Naeng)

x
N @Qﬂ\ é}‘

Pependant-2 | Dependant-3 |

Ete, Name

(7
N

N

o

(i)

Non-Agricultural Land
- Locatlon(s)
- Survey number{s)

- Extent (Total . L
measurement) W

~Current market value

a3k

(i)

{ = Current market

Bulldings (Cemmercial
and residential)

Location(s) : L
- Survey fdoor ]JT«
number(s) .

- Extent (Total -
measurement)

value

(iv)

F Houses / ﬁpartments,

etc.
= Location(s)
- Survey fdoor

- Extent (Total
measurement) :
- Corrent market
value

rrraumber'(s} 4 Nj’l/ ‘(I/'/ \\"PD

NP

()

Others (such as '\‘j/l"

interest In propeity)

NIV NTL

T

e

(2}

1 glve herein below the details of my fiabilities / overdues to public financial
institutions and government dues:-

[Mote : Please give separate d

etails for each item)

(Sr. | Description “Name & addrass of Bank / | Amount outstanding as
. Ne, Financial tnsﬁtm:gr;n{a} ! O ciancoivnist iy
i s : __Department (5 .
(2) __| (i) Loans from Banks NI NI L
(i1} Loans fram financial NI ¢ NI rA
institutions
(i) Government Dues:
' (a) dues to departments L
| - dealing with governmeant l\( r s NI
’ accommadation
(b) dues to departments N :z; /

dealing with supply of
water

NI &

{c) dues to departments
dealing with supply of
electricity

NTz

N L




"7 {f} Other dues, If any N,t e VT L ey

’— (d} dues to _drzpa:.'tmentsr - MI L - N I E

dealing with telephones

(e) dues to departments
dealing with government :
transport (including [\/ it B O N1

aircraft and helicopt

[ (iv) Property Tax " i Ry A

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto ;
which Income Tax Return N NG
filed. Give also Permanent ‘

Account Number (PAN)] N :
(i) Wealth Tax [Also :
Indicate the assessment

year upto which Weaith N I L NI L—
Tax return filed.] - s
(Ili}) Sales Tax [Only In
case of proprietary N y gy Bk N T
| business] -

L. Parsonal Detajl

sPrigE e, - [P g /BLA —135]]
Gender e ‘ (M/F)

Date of Birth i 0 5—- O _,j_ | q ?— ’-{ [DD/MMSYTYY)

- Class/Group i {A/B/C)

i " [(BLHAR  GovepvMERT ]

(Full Neme e.g. B.A.S.-Bihar Administrative Service,
B.5.5,- Blhar Secretarlat Service ete.)
Home District ' P }97— /V g ]

I hereby declare that the above details are true to the best of my
knowledge and belief,

rhadedan

Sighature W\cﬂp Q‘“Q.-.-
Mamg of Employee: RATUKUM H 'Q

#Ia.ce: P ﬂ/ﬁ""’* pesignation:.§. [ L.C. S ATLENDIENVT
oate: .. 2:/2.02.Z  oepartment. BTHAR...VIDAN. SABH P
Mote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




